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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 20 JANUARY 2026 (TUESDAY)

BEFORE HON'BLE SHRI ABYT. VARKEY, JUDICIAL MEMBER

IN COURT ROOM -03

AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

Srl |Appeal Number Assmt. Year|Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1|ITA 3392/CHNY/2025 [2017-18 | [A] HINDUSTAN STEEL
2[ITA 3393/CHNY/2025 (2020-21 [A] KANNAN SELVAKUMAR, SALEM G. BASKAR
3|ITA 3395/CHNY/2025 |- [A] SIDDHAR SRI BALASUBRAMANIA  |S. SRIDHAR
4|ITA 3396/CHNY/2025 |2017-18 | [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
5|ITA 3397/CHNY/2025 [2018-19 | [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
6/ITA 3398/CHNY/2025 [2019-20 | [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
7|ITA 3399/CHNY/2025 |2020-21 | [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
8|ITA 3400/CHNY/2025 |2021-22 | [A] RM CHETTIAR JEWELLERY PRIVATE |S. SRIDHAR
9|ITA 3403/CHNY/2025 [2018- [A] MARAPPAN BALASUBRAMANIAM
10|ITA 3408/CHNY/2025 [2019-20 | [A] EPK PROPERTY DEVELOPERS VICTOR & GRACE
11/ITA 3411/CHNY/2025 [2015-16 | [A] SHREE CHANDRA PRABHUJI
12[ITA 3415/CHNY/2025 [2017-18 | [A] NASEER AHMATH RISWANA
13|ITA 3422/CHNY/2025 [2019-20 | [A] THAMBURAJ BERNET MARY
14[ITA 3425/CHNY/2025 [2011-12 | [A] POUNRAJ THILAGAVATHI SRIDHAR (ERODE
15]ITA 3426/CHNY/2025 |2015-16 | [A] KUMARASAMY VIJAYALAKSHMI SRIDHAR (ERODE
16|ITA 3429/CHNY/2025 [2018-19 | [A] VALAR AND CO SRIDHAR (ERODE
17[ITA 3430/CHNY/2025 [2018-19 | [A] VALAR AND CO SRIDHAR (ERODE
18|ITA 3431/CHNY/2025 [2020-21 | [A] S55 KEERIPPATTY PRIMARY SRIDHAR (ERODE
19[ITA 3432/CHNY/2025 [2021-22 | [A] S55 KEERIPPATTY PRIMARY SRIDHAR (ERODE
20(ITA 3435/CHNY/2025 [2019- [A] ADHAIYUR PRIMARY
21|ITA 3436/CHNY/2025 |2020- [A] SARATHA
22|ITA 3438/CHNY/2025 |2019-20 | [A] ELANGOVAN MATHIYAZHAGAN
23|ITA 3443/CHNY/2025 |2015-16 | [A] SEA SHARK LINES T. BANUSEKAR
24|1TA 3444/CHNY/2025 |2015-16 [A] SEA SHARK LINES T. BANUSEKAR
25|ITA 3445/CHNY/2025 |2014-15 [A] M/S. SUCCESS SYSTEMS T. BANUSEKAR
26|ITA 3446/CHNY/2025 |2015-16 [A] M/S. SUCCESS SYSTEMS T. BANUSEKAR
27|1TA 3447/CHNY/2025 |2012-13 | [A] SASIKUMAR KANAGARAJAN T.S. LAKSHM|
28|ITA 3448/CHNY/2025 [2020-21 | [A] KALAIARASAN SELVARAJ T.S. LAKSHMI
REGULAR APPEALS
29|ITA 1036/CHNY/2025 |2018-19 [A] MALLAIYAN DORAISAMY, REP. BY A.ARJUNRAJ
30|ITA 1037/CHNY/2025 {2019-20 | [A] LATE MALLAIYAN DORAISAMY, A.ARJUNRAJ
31|ITA 2118/CHNY/2025 |2017-18 | [A] MOHAN T.S. LAKSHI
32|ITA 2766/CHNY/2024 |2016-17 | [A] SUNDARAM ARJUN RAJ.A
33|ITA 2817/CHNY/2025 |2016-17 | [D] GAUTHAM CHAND JAIN
34[ITA 2818/CHNY/2025 |2018-19 [A] C-2497 PATCHUR PACCS
35[ITA 2819/CHNY/2025 |2014-15 [A] JAFFER ALI NASEEMA BEGUM
36|ITA 2820/CHNY/2025 |2019-20 | [A] RAVIKUMAR JEEVA KALAIVANI S. VENKATRAM
37|ITA 2821/CHNY/2025 [2023-24 | [A] S RAJASEKARAN
38]ITA 2822/CHNY/2025 |2020-21 | [A] M/S. R.K. SWAMY LTD.
39|ITA 2823/CHNY/2025 [2020-21 | [A] VENKATASAMY MANIMEGALAI S. SRIDHAR
40(ITA 2928/CHNY/2025 2014-15 | [A] TEXCITY CONSTRUCTIONS KOVA|
JAeeting link - https://itatchennai.my.webex. com/meet/court_room_3
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